
03.12.2012                                               J-1       PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

COURT NO. 34    
(DIVISION BENCH-7)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 2:15 P.M.
1. CRL.A. NO. 164/2012 SATBIR SINGH JOGINDER TULI  

VS. STATE  KULDEEP SINGH 
SANJAY LAO 

2. CRL.A. NO. 394/2009 UDHAL SINGH ANITA ABRAHAM  
VS. STATE SANJAY LAO 

3. CRL.A. NO. 430/2009 VINOD@SAHIB SINGH ABDUL SATTAR
VS. STATE OF NCT OF SAAHILA LAMBA
DELHI  SANJAY LAO 

4. CRL.A. NO. 1086/2012 NATIONAL INVESTIGATION SIDHARTH LUTHRA 
AGENCY AMIT KUMAR
VS. WASIM AKRAM MALLIK PRANAY AGARWAL

R.M. TUFAIL 
VISHAL RAJ SEHIJPAL

COURT NO. 25         
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA
HON'BLE MS. JUSTICE VEENA BIRBAL

FOR PRONOUNCEMENT OF ORDERS AT 2.15 P.M
1. RP 390/2012 MOHAN KUMAR A.P. MOHANTY
   IN W.P.(C) 1616/2012 VS. UOI & ORS. P.K. PATTANAIK

HIMANSHU BAJAJ
BHUPINDER SHARMA (BSF)

COURT NO. 35     
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE P.K. BHASIN

AT 2:15 P.M.        
1. CRL.M.C. 2358/2010 SANJEEVAN MEDICAL RESEARCH KTS TULSI 

CENTER GAURAV BHARGAVA
VS. STATE & ANR M.N. DUDEJA 

S.D. SINGH 
RAHUL KR. SINGH
KAMLA PRASAD 

COURT NO. 8     
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2:15 P.M.
1. W.P.(C) 8965/2007  BALWAN SINGH AND ORS. N.S. DALAL

VS. SETTLEMENT OFFICER    DEVESH PRATAP SINGH
& ORS ADITYA BHADOO

V.K. TANDON

mailto:VINOD@SAHIB


03.12.2012                                               J-2       PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

COURT NO. 9      
HON'BLE MR. JUSTICE SURESH KAIT

AT 10:30 A.M.
1. CRL.M.C. 455/2012 NAVEEN GARG & ORS RAKESH TIKU

VS. THE STATE OF NCT AJAY ARORA
OF DELHI & ORS KAPIL DUTTA

NAVIN SHARMA
ARUN KAUSHAL
SATISH TAMTA

COURT NO. 13      
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10:30 A.M. 
1. W.P.(C)733/2012 MAHINDER SINGH NIRAJ GUPTA
   CM APPL. 1606/2012 VS. M/S NATIONAL COUNCIL R.K. SINGH

OF EDUCATIONAL RESEARCH DEEPA RAI
& TRAINING REENA CHONGTHAM

2. W.P.(C)7019/2009 JAI NARAIN SINGH SANJAY GHOSE
VS. INTER DECKER DELHI A.K. JAIN

COURT NO. 32          
EXTENSION BLOCK (FIRST FLOOR) 
HON'BLE MS. JUSTICE PRATIBHA RANI

1. CRL.A. 293/2009 TULA RAM TANMAY MEHTA
VS. STATE RAJDIPA BEHURA

    HIGH COURT OF DELHI                            
    01ST DECEMBER, 2012                             REGISTRAR (LISTING)



03.12.2012                  J-       FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)
COURT NO. 20   (OS-F)   
HON'BLE MR. JUSTICE V.K. JAIN

    AT 2.15 P.M.

26. CS(OS) 258/2012           BOURJOIS LIMITED             ANAND AND ANAND              
             Vs. NAUNIHAL SINGH AND ORS   VAISHALI MITTAL, 

ABHILASHA NAUTIYAL
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